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Central Admlnistrative Tribunal

Principal Bench

0,A,774/2000

New Delhi, this the day of 5th February, 2003

Hon'ble Dr.A.Vedaval1i, Member (J)
HkDfnn''tollffi; SHrtrii (EtowranrisfefTn SS„¥anipfi,, Mtemte®;rr<^)

Chanderamani S/o Shri Jhandu Singh
R/o r WZ-373B Sri Nagar,
Shakur Rasti, Del hi-34, . Appl i cant.

(Presenti' None)

Ve.rsus

Union of India, through
1, The Secretary,

M i n i st ry of Ag r i cu 1 tu re ,
Kris h i B hawan, New De1h i-12,

2, The Chief Soil Survey Officer,
All India Soil & Land Use Survey,
I. A, R.I, Building, New Del hi-1,2,

3, The Soil Survey Officer,
All India Soil Land Use Survey,
I,A,R,I, Building, New Del hi-1.2,

, , .Respondents

(Present; None)

ORDER(Oral)

8y Hon'ble Dr.A.Vedaval1i, Member (J)

None for the parties even on the second call.

It. is seen that, none appeared on behalf of applicant,

even on an earlier occasion, viz, 6,.1. .2003,

In the circumstances, it appears that the

applicant. |s\not interested in pursuing this OA further.

OA is Vtnbrefore dismissed for default and

non-prosecu/ n ,

/Kd/

(0iO i)vTind

A)em

(Dr. A.Vedavalli)
Member(J)


